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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

Under Section19(4) (k) read with 18(1) of National Green Tribunal Act, 2010
ORIGINAL APPLICATION NO.- 183 OF 2025

I.LANO.- OF 2025

IN THE MATTER OF:

Urbashi Jena D/o Haramohan Bala, Aged about 55 years At- Thannual, Po-

Kanpur, Dist-Jajpur, Odisha, 755024 APPLICANT
VERSUS

1. State of Odisha represented by Chief Secretary, Government of  Odisha,

Lokaseva Bhawan, 751001 Bhubaneswar csori@nic.in

2. Additional Chief Secretary, Revenue and Dissaster Management
Department, Government of Odisha, Lokaseva Bhawan, Bhubaneswar,

751001, revsec.od@nic.in

3. Additional Chief Secretary, Forest Environment and Climate Change
Department, Govt. of Odisha, Kharavela Bhawan, Bhubaneswar, Odisha,

751001, Email: fesec.or@nic.in
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10.

11.

X

Collector & Dist. Magistrate Jajpur, At/PO/Dist- Office of the Collector

and District Magistrate,Jajpur-755001, Email- dm-jajpur@nic.in

Superintendent of Police, Jajpur, AT/PO-Panikioili, Jajpur, Pin-755043

Email- sp.jjp@odishapolice.gov.in

Director of  Mines, Directorate of Mines, Bhubigyan Bhawan

Bhubaneswar, Khordha, PIN-751001 dirmines odisha@rediffmail.com

Tahasildar Dharmasala, At/Po/PS- Office of Tahsildar,Dharmasala, Pin-

755008, Email- tdrdharmasala@gmail.com

Deputy Director of Mines, At/Po Jajpur Road, Dist-japur Email:

ddm.jajpurroad@orissaminerals.gov.in Pin- 755019

Deputy Director General of Forests (C), Ministry of Environment, Forest
and Climate Change, Integrated Regional Office (EZ), A/3,

Chandersekharpur, Bhubaneswar — 751023, Email: roez.bsr-mef@nic.in

Member Secretary, Odisha State Pollution Control Board
A/118, Unit-VII, Nilakantha Nagar, Bhubaneswar, PIN-751012, Odisha

Email: member.secy@ospchboard.org

Member Secretary, State Environment Impact Assessment Authority
(SEIAA), Odisha, Bhubaneswar, 5RF-2/1, Acharya Vihar, Unit — IX,

751022 Email: ms-seiaa-or@agqov.in
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Regional Director, Central Ground Water Board, South Eastern
Region, Bhubaneswar At/Po- Bhujal Bhawan, Khandagiri, Bhubaneswar,

Pin- 751030, Email: rdser-cgwb@nic.in

Director General of Mine Safety, Office of Directorate General of Mines
Safety, Government of India, HEAD OFFICE, DHANBAD (Jharkhand),

PIN: 826001, Email- dg@dgms.gov.in dgmsindia@gmail.com

The Member Secretary, Central Pollution Control Board, Parivesh

Bhawan, East Arjun Nagar, Delhi - 110032 Email: mscb.cpcbh@nic.in,

Samarendra Nayak, At: Kantamalia, PO-Thanual, Dist-Jajpur, Odisha, Pin-

755024, (Lessee of Bajabati BSQ-6) .....RESPONDENTS

AND

IN THE MATTER OF

1. Rakesh Kumar Jena, aged about 39 years, S/o- Rama Kanta Jena, At/Po-

Thannual, Dharmasala, Dist- Jajpur, Pin- 755024

2. Ranajeet Keshari Jena, aged about 47 years, S/o- Bidyut Kumar Jena,

At/Po- Thannual, Dharmasala, Dist- Jajpur, Pin- 755024

IT ISMOST RESPECTFULLY SHOWETH

I, Ranajeet Keshari Jena, aged about 47 years, S/o- Bidyut Kumar Jena, At/Po-

Thannual, Dharmasala, Dist- Jajpur, Pin- 755024, do hereby solemnly affirm,
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and declare That I am one the intervener applicants in the above-mentioned
Original Application and | am fully conversant with the facts and
circumstances of the case and authorised by other intervener applicant,
therefore competent to swear this affidavit,

1. That the present original application has been filed by the Applicant
against the illegal mining operation carried out by the Private
Respondent in violation of Environmental clearance conditions and
Mining Plan.

2. That the intervener applicant are the villager of Thannual under
Dharmasala Tehsil of the Jajpur District where the private respondent is
operating the stone quarry in violations of the conditions imposed by
Environmental clearance, Consent to establish and other environmental
norms.

3. It is pertinent to mention here that the present intervener applicants are
also equally affected by the illegal mining carried out by the Private
respondent and inaction of Government authorities, hence the present
intervener applicants are necessary party to assist the Hon’ble Tribunal.

4. That the intervener applicants are well aware about the facts and
circumstances of the present Original Application and wants to assist the

Hon’ble Tribunal to pass appropriate orders.
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5. That the present deponent being authorized by the Original Applicant
appeared before the NGT appointed committee. During inspection, in
presence of the Tahasildar Dharamsala the henchmen of lessee have
destroyed the vehicle of the present deponent by throwing stone and
further the goons are threatening the original Applicant and coercing to
withdraw the present Original Application. As because the applicant is
an woman and staying along with her young daughter, the abuses hurled
indicating them lowers her dignity in the society. In view of this the
present intervener humbly prays to be impleaded as Co-applicants.

PRAYER

In view of the above-mentioned paragraphs the Hon’ble Tribunal may please

to add the present intervener applicants as Co-applicants in the Original

Application.

And for this act of kindness, the petitioners as in duty bound shall ever

pray.
Bhubaneswar By the Applicants
Through
e — 42+
FILED ON: 17/11/2025 oL

ADVOCATE
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA
ORIGINAL APPLICATION NO.- 183 OF 2025

IN THE MATTER OF:

URBASHI JENA AppLICANT

VERSUS

STATE OF ODISHA AND OTHERS RESPONDENTS

AFFIDAVIT

aged about 47 years, S/o- Bidyut Kumar Jena, At/Po-

I, Ranajeet Keshari Jena,
755024, do hereby solemnly affirm,

Thannual, Dharmasala, Dist- Jajpur, Pin-

and declare as under:

|. That I am one of the intervener applica
y conversant with the facts and

nt in the above mentioned

Original Application and T am full

circumstances of the case and therefore competent to swear this

affidavit.
2. That I have been authorized by co applicant to sign this affidavit.

3. That I have read over the contents of the accompanying affidavit and the

same is true and correct and is drafted on my instruction. 1
% Qynaj&% [ledls> 7

DEPONENT
VERIFICATION

Verified on this 1 7 NOVa2029 .......2025 atm‘m

contents of the above affidavit are true and correct. No part of it is false

and nothing material has been concealed there from. \
- » W [t 2

DEPONENT

|he @
duly identified L Wuxe
Adv.r‘ o,

Appgars AC',‘“T:Tl ql.,
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AUTHORISATION

I, Rakesh Kumar Jena, aged about 39 years, S/o- Rama Kanta jena,
At/Po- Thannual, Dharmasala, Dist- Jajpur, Pin- 755024 (Intervener
Applicant No.1), authorize the Intervener Applicant No 2 Ranaieet
Keshari Jena, aged about 47 years, S/o- Bidyut Kumar Jena, At/Po-
Thannual, Dharmasala, Dist- Jajpur, Pin- 755024, to swear the

affidavit on behalf of me for filing the Intervention Application.

Date- 17/11/2025 SIGNATURE

JRC/M@%// /é‘@q O/C: /Ofﬁ/\ Y, K(Tagﬁzs/t} KON Heia

48 ACE Scanner

Scanner


9


11/18/25, 10:27 AM Gmail - IAFILED IN OA 183/2025 EZ 1 74

M Gma" Sankar Pani <sankarprasadpani@gmail.com>

IA FILED IN OA 183/2025 EZ

1 message

Sankar Pani <sankarprasadpani@gmail.com> Tue, Nov 18, 2025 at 10:27 AM
To: ADVOCATE GENERAL ODISHA <advgen@nic.in>, surendra kumar <surendra_kr15@rediffmail.com>, Ashok Prasad
<Ashokadvhc@gmail.com>, Tarun Patnaik <tarun.patnaik87@gmail.com>

Dear Sir/Madam, Please find a copy of the filed by the Applicant in the matter of OA 183/2025, NGT- EZ.
Sankar Prasad Pani, Environment Lawyer

National Green Tribunal Kolkata & Orissa Highcourt

Res-Plot No 2132/4814(B), Nageswar Tangi,

Bhubaneswar, 751002

Cell- 9437279278

Skype- sankar.pani

& 6 1A.pdf
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